THE HIGH COURT OF JHARKHAND, RANCHI

OFFICE ORDER NO. 438 OF 2024
RANCHI, Dated the 23" of July, 2024

The Court has been pleased to direct all the Court Masters of the Court
to maintain the record of mentioning slips submitted by the Ld. Counsels for
urgent listing of cases in a separate register.

The Court has further been pleased to direct all the Court Masters of
the Court to display the outcome of each mentioning slip whether allowed or

disallowed on the notice board, the same day.

By Order of the Court
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(Mohammad Shakir)
Registrar General
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